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SARSWATI:  

(OIH) 

 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

miHkksDrk ekeys] [kk| vkSj lkoZtfud forj.k ea=h be pleased to state:  

 

(a) the number of companies operating through e-Commerce or internet across the country at 

present;  

(b) the details of such companies;  

(c) the details of per annum trade share of e-Commerce or internet companies across the country 

during the last three years and the current financial year;  

(d) the details of consumers operating through e-Commerce or internet at present across the country, 

State-wise;  

(e)  the number of companies operating through e-Commerce and internet which are allegedly 

indulging in sale of duplicate products; and  

(f)  whether any action has been taken by the Government so far against these companies and if so, 

the details thereof? 
 

ANSWER 
 

miHkksDrk ekeys] [kk| vkSj lkoZtfud forj.k jkT; ea=h  

¼Jh lh- vkj- pkS/kjh½ 
 

THE MINISTER OF STATE  

CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

(SHRI C. R. CHAUDHARY) 

 
 

(a)  to (e) :  As informed by the Department of Industrial Policy & Promotion, no such information is 

available. 

 

 (f)         :   Action is taken under suitable laws/statutes in such cases.  

 
***** 


